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THE MINISTER OF STATE I 
THE MINfSTRY OF FINANCE 
(SHRI JANARDHANA POOJARY) : 
(a) and (b) In a memorandum given to 
the them Finance Mini ter in October, 
1984, a Group of non-resident lndjans 
from United Arab Emirates (UAE) had, 
inter alia sug ested certain chan e in 
the l' ocedural framework and appoint. 
ment of a high powered committee to 
look into tbe problem faced by the 
non-re ident Indians. They had aT 0 
suggested for relaxation of the S Yo 
ceiHn for NRI holdings under the Port-
folio Investment Scheme and also sought 
additional tax concession. 

(C) Reserve Bank of India is already 
in the process of settin~ up a committee 
to review the exi dng procedure 
foil wed by it and the commercial 
haRk in c nnection with various faci· 
lities under the NRT chemes so as to 
further simplify these procedures. The 
policie. for encoura~ing investments by 
non.resident India ns have been reviewed 
by Government from time to time, and 
the Government doe n t consider it 
necessary at pre ent to constitute a hiJ!h 
powered committee to go into this 
matter. 

Huge Lo se uffered by Sa iI and it 
Constitu('nt Steel Plants 

2 3. SHRI Y. S. MAHAJAN 
Will the Mini ster of ST EL, MIN S 
AND COAL be plea ed to state: 

(a) whether the Steel Authority of 
India Limited and its constituent steel 
plants have uffered huge )05 es during 
1982.83 and 1983·84; 

(b) whether Government have 
analysed the caused of such Jesses, if so, 
the details thereof; 

(c) whether the)o ses are due to 
defective production, planning, cost-
structure, pricing policies, accumu]ati on 
of stock mark ting trategie, high level , 
of inventories. power suppJy a ad in ... 
eifciency and corruption; and 

(d} the concrete fern dial steps 
Ooverllment ha" tak n OJ pr pose to 
take 10 f( m v th s bottkn k so that 
the steel sector \\helC the Jjublic sector 

jnve tment j the largest is brou ht out 
of the r d and gen rat some surpJu e ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF ST EL 
(SHRI K. NATWAR SINGH): (a) to 
(c) It i correct tha t SAIL incurr d 
loss in 1982·83 and 1983·84 of 
R • 105.76 Cfores and Rs. 214.50 cror 
re pectively t tbi loss j likely to be 
brought down very ub tantia lIy in 
19 4.85. The main reason for the 
10 s ha be n that the price increa 
a 1J0wt'd to the steel plants during the 
past few year did not fu1Jy compensa te 
th producers for the escalations in the 
costs of inputs. 

Oth r rea ons (or Jo~se have been 
high inventorv of steel in 1982-83, the 
constr:lintf\ of cokin~ coal, power supply. 
ob~oJ tc technolo~v and a ein~ of plant 
r QnirinJl high(>r maintenance-all these 
factors at 0 ~ fl'ceted the financial per-
formance of the steel plants. 

(d) EtTorts are bein~ made th enqure 
ad -quate inputs and of the right 
Qualitv. bet) r maintenance, increase in 
canacity ufiJi~ation and attainment of 
improved technol ica) norm. {forts 
aT a Iso b inp made to contain expendi. 
ture reduce inventories and to adop t 
cost reduction measu es. 

0 ' es utfered by oal India Limit d 
and it ubsidiari. · 

294. SHRJ Y.S. MAHAJAN: Will 
th Minister of STE ... L. MINES AND 
COA be pI ased to ta t : 

(a) whether the Coal India Ltd. 
find its constituent units viz. Bharat 
Coking Coal Ltd.. Central oaJfieJds 
Ltd . and Eastern CoaJfieJd Ltd., have 
~mff;red heavy lo~~es during the years 
1982·83 and 1983.84 . 

(b) whether Government have ana-
Jysed the causes of such Josses ; 

(c) if so, the detail thereof; and 

(d) the c ncrcte mea ures Govern-
ment have taken or propose to take to 
brin th se public enterpri out of tb 
red? 




